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police on the Delhi-Lucknow National
Highway on June 10/11, 1977. An-
other escapee, Davinder, has been re-
arrested by the Delhi Police on 18th
June, 1977.

(c) An enquiry into the escape of
the undertrial prisoners mentioned
above hag been ordereq by the Lt.
Governor, Delhi. The circumstances
leading to the escape of the under-
trials and security arrangements, in-
cluding construction of judicial lock-
up cells to preclude the possibility of
such incidenis happening in future,
wii] be looked into during the said
enguiry. The changes in the Jail
Manua] regarding production of pri-
soners‘undertrials in Courts, handing
them over to the police, guards etc.
will also be recommended, if consider-
ed necessary.

Expansion in Vikram Sarabhai Space
Centre during 1977-78

1372 SHRI VAYALAR RAVI: Will
the Minister of SPACE be pleased to
:state:

(a) a brief outline of the expansion
programmes proposed to be taken up
@t the Vikram Sarabhai Spacc Centre
at Thumba during the year 1977-78;
and

(b) the total amount to be spent for
this purpose during this period?

THE PRIME MINISTER (SHRI MO-
RARJI DESAI): (a) The major ex-
pansion programmes proposed o be
talien up during 1977-78 at the Vikram
Sar: Vhai Space Centre are in the urea
of Jcvelopment of launch vehicles and
ther relited sub-systems, augmenta-
tios, of existing facilities and appii-
caticn of technology developed a! the
Cen'roe.

(L) Rs. 152.00 lakhs.
Reducing Expenditure on Security
measures for Prime Minister

1373. SHRI DHARMA VIR VA-
SISHT: Wil] the Minister of HOME
AFFAIRS be pleased to state:
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(a) whether security and other
measures taken in the conduct of
Prime Minister’s public meetings cost
huge sums to the public exchequer;
and

(d) if so, the concrete measures
initiated to reduce such expenses
consistent with the security of the
high office?

° THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH):
(a) and (b). The main expenditure
incurred on providing security and
other measures in the conduct of
Prime Minister’s public meetings is on
essential law and order arrangements
for public safety and convenience.
The expenditure on protective ar-
rangements for the Prime Minister on
such occasions is substantially less.
The arrangements have, however been
reviewed recently and substantial re-
duction has been made in the deve-
lopment of men and construction of
fixtures at such meetings.
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